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CETRAL ADMINISTRATM TRIBUNAL 
PRINCZPAL BINCR 

CP 229/2007 
in 

OPi N.3171 2003 

New Delhi this the 30th day of Novillher, 2007 

aon'ble Mr,. JustIce Id. Raachaidra, VIce Chafrman J) 
I.on'bIe mrs. Dleena Ranjan, Tember (A 

Shri A.K.Aggaiwai?. 
5/ o Shri Jai Prakash, 
R/o MG-- 1180, Vikaspuri, 
New i)elhi- 110018 
Working as R.O. with Respondent- No.2. 

2. 	Smt.Beena Anancl, 
S/c Shri Vinod Anan.d, 
Rfo Quarter No. 63, Sector-IX, 
R.K.Purani, New i)ethi-22 
Working as AJO. 
with the respondent. No.2. 	

Applicants 

(By Advocate Shri RV.Sinha proxy for Shri RJ4.Singh) 

Mrs. Gauri Chatteijee, 
Secretary, Ministry of Water Resources, 
Shrani Shakti Bhawan 
New Ddhi -- 110001 

Dr.A.K.Dhawan,, Director, 
Central Soil and Material Research 
Station ( CSMRS), Oiof Palme larg, 
Hauz Khas, New Delhi 

Shri Gurbao.han Jagat, 
UnIon Public ServIce Commission, 
Dholpur House, 
Sbahjahan Road, 
New Delhi-I 10011 

Respondents 
(By Advocate Shri T.C.Gupta along with 

Shri J.B.Mudgil) 

. 	-- 



Hon'ble Mr. Jst1ce M. Ramactandrat, Vice ChairmanJ): 

Since the High Court ba cae of the atter, we think t 

will not be appropriate for uts to continue the beating of thi CP. 

C..P. it closed, howei,er, reaerving liberty for the applicants to move 

appropriately in case n.essity arises. Respondents are discharged. 

kr" 

Mrs. Neesa Ranjan) 	 .amahanran) 
lmber J4 
	

Vice Cai*nan 4J 
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